[7 May, 2003] RAJYA SABHA

THE MINISTER OF STATE OF THE MINISTRY OF NON-
CONVENTIONAL ENERGY SOURCES (SHRIM KANNAPPAN). (@) No, Sir.
However, IOC R&D Centre at Faridabad has developed bio-diesel based on Jatropha
oil by the process of trans-esterification on a pilot scale.

(b) and (c) IOC (R & D) has not done any systematic cost economic study to
compute the cost of production of bio-diesel.

Bio-Diesel Urja

4894. SHRI SUDARSHAN AKARAPU : Will the Minister of NON-
CONVENTIONAL ENERGY SOURCES be pleased to state.

(a) whether bio-diesel urja is being considered as an alternative fuel;

(b) if so, the details of research made in this connection; and

(c) the action taken to obtain its patent to ensure free availability in India with
mass free plantation in rural wastelands ?

THE MINISTER OF STATE OF THE MINISTRY OF NON-
CONVENTIONAL ENERGY SOURCES (SHRIM. KANNAPPAN) : (a) Yes, Sir.

(b) Research and Development activities are being supported by this
Ministry in the country through different R&D organizations on the
development of technology for characterization of different vegetable oils,
conversion of different non-edible oils to bio-diesel, effect of these bio-fuels on
the conventional engines, optimum level of bio-fuel blends to be used, etc.

(c) Efforts are being made for growing non-edible seed oil plants such as
Jatropha Curcas, Karanja etc. on wastelands in the country. The Ministry of
Rural Development which is responsible for wasteland development is working
in this area.

Allocation of employees between M. P. and Chhattisgarh

4895. PROF. RB. S. VARMA: Will the Minister of PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS be pleased to state:

(@) whether Government have received request from the State Government of
ChhattisgarhyMadhya Pradesh with their No Objection for mutual allocation of
employees between these States, and -

() if so, the legal administrative hurdles for not accepting such requests so far?

THE MINISTER OF STATE IN THE MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS (SHRIHARINPATHAK): (a) and (b)
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